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MADAM SPEAKER: I have received a notice of Question of Privilege dated 8th March, 2011 from Shri Mulayam Singh Yaday,
MP, against the DM and DIG, Lucknow Range for forcibly detaining him and for arresting Shri Akhilesh Yadav, MP.

Shri Akhilesh Yadav has also given a separate notice of Question of Privilege dated 14th March, 2011 against the senior
officers and District Administration for misbehaving with him and detaining him in prison thereby obstructing the discharge
of his Parliamentary duties.

I have called for a factual note from the Ministry of Home Affairs in the matter. I will take a decision accordingly.
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MADAM SPEAKER: Nothing will go on record.
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